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IN THE HIGH COURT OF DELHI AT NEW DELHI
CS(COMM) 117/2024
UNIVERSAL CITY STUDIOS LLC & ORS

..... Plaintiff
Through:  Ms. Mehr Sidhu, Mr. Pushpit Ghosh
Advocates
Versus
FZKIDD.NET & ORS.
..... Defendant

Through:  Mr. Sumeet Kapoor, Counsel for
Vodafone Idea Ltd.

CORAM:

JOINT REGISTRAR (JUDICIAL) DR. AJAY GULATI
ORDER
17.04.2025

Ld. Presiding officer is on half day leave today.
Re-notify on 06.08.2025 for purpose fixed.
Reader to

Dr. AJAY GULATI,
JOINT REGISTRAR (JUDICIAL)

APRIL 17, 2025
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